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Mr. C.B.Sharma, counsel for the ap'plicant
Mr. Rajendra Vaish, counsel for respondents

It is informed that the directions issued by this
Tribunal have been complied with.

The contempt petition is dismissed without prejudice
to the rights of the applicant to challenge the order
against which he is aggrieved and if so advised. The
notices issued to the respondents are discharged. Y
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